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NAME OF THE COMPANY: M/s. Nagesh Hosiery Exports Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES AC-t- 397l39a
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LearnedCounse|forthepetitionerpresentan*representdthatintermsof

valuation ordered uy the Ho$,ligh court the petitioners are entitled to the

value in money ,"rt, o'ldy metes and bounds of the assets of the company'

None appeared for the respondents despite notice of the hearing' One final

opportunity be afforded to the respondents for their appearance and for which

purposenoticewi||beissued.Furtherthepetitionerisa|sodirectedtotake
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private notice of the next hearing date and file

matter on 16.09.2016.

the proof of the same. Post the

_sd/-
(R{Varadharajan} Cvf ahatjXrishanf f-an jura)

mber $udicial) (Member 0udicial)

Atthis stage, Learned Counsel forthe respondent No.2 entered appearance

and takes notice ofthe next date of hearing on 16.09.2016. Let his appearance be

recorded.
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